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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTIA BENCH :

OA 162 eof 1997

present ¢ Hon'kle Mr. S. Biswas, Administrative remberx

Hon'®le Mr. Nityananda Prusty, Judicial denber

Parimal Mendal
VS _

M/e Defence

Fer the applicant ¢ Dr. Ms. S. Sinha, Ceunsel

Fer the Respondentss iile SeKe Dutta, Counsel

Date of Order ; 25-02-2004
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MRo NITYANANDA PRUSTY, JM

Dr. Ms. Sinha, Ld. Ceunsel, appearing en béhalf ef the

applicant, submits that since the applicant is net contacting with

her, she dees not want to press this applicatien. Mr. Dutta, Leé.

ceunsel for the official respondents is present in Court.

2. The O.A. 1s accerdingly dismissed as 'not-pressed',
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